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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

The 7th June, 2023
No.1-CCAA/2023-2024/ .....29..... Under Rule 251-M of the Rules of Procedure and

Conduct of Business in the Punjab Vidhan Sabha, Hon'ble Speaker has been pleased to nominate
on the 6th June, 2023 the following Members to serve on the Committee on Co-operation and Its
Allied Activities for the Year 2023-24 :-

1. Sardar Gurpreet Singh Banawali
2, Sardar Amansher Singh (Shery Kalsi)
3 Sardar Daljit Singh Grewal (Bhola)
4. Shri Dinesh Kumar Chadha

5. Rana Gurjeet Singh

6. Sardar Hardev Singh Laddi

7 Smt. Inderjit Kaur Maan

8. - Sardar Jiwan Singh Sangowal

9. Shri Jangi Lal Mahajan

10. Kunwar Vijay Pratap Singh

11, Sardar Lakhvir Singh Rai

12. Sardar Rupinder Singh

13. Shri Sheetal Angural

Under Rule 184 (1) read with Rule 207 of the Rules of Procedure and Conduct of
Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly), the Speaker has appointed
Sardar Gurpreet Singh Banawali, M.L.A. as Chairman of the Committee.

DATED CHANDIGARH Ram Lok Khatana,
The 7th June, 2023 Secretary.



